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(JRL)ER SHEET 

Urginal No. 
Misc.ketjtj,on No. / 
Contempt petition No, 	5' /LcD2.... l'v) () 
Review Applicatjon No.____ 	 /9  

Picant(s) 

Respondent( 5)TTT ----- 

Advocate for 

Advocate for Respondent(s) 	x S, c 

Notes of the Regist 	' 	Date ORDER OF THE TRIBUNAL - 	 -- 

5 2 02 ' 

' 	 fVir. P1.Chanda, learned courisel for 
A\c 	\ the applicant has stated that he wi.l.l Pile I 	A 	 V 

 separate O.A.assailin; the d1rct10 

rendered on 25.1.2001 in O.A. No. 264/93, 
The Contempt Proceeding thus stands dismissed 4 
on withdrawal keeping it open to the applicant 

, to Pile appropiate petition as per law. 
(Y 	- 	 --- 
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